FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF LOKAA HOUSING PRIVATE LIMITED

RELEVANT PARTICULARS
L Name of corporate debtor LOKAA HOUSING PRIVATE LIMITED
2. Date of incorporation of corporate debtor 17.07.2018
3. Authority under which corporate debtor is Registrar of Companies, Chennai
incorporated / registered
4. Corporate Identity No. / Limited Liability U45500TN2018PTC123743
Identification No. of corporate debtor
3. Address of the registered office and Registered Office:P 1ot No.5/Flat No.101,
principal office (if any) of corporate debtor 1** Floor, No.14 Kannappa Nagar Extension,
Thiruvanmiyur, Chennai, Tamil Nadu — 600041.
6. | INSOLVENCY COMMENCEMENT DATE 18.09.2025
7. Estimated date of closure of insolvency 17.03.2026 ie. 180 days from Insolvency
resolution process Commencement Date '

8. Name and registration number of the | Dr.S.R.SHRIRAAM SHEKHER
insolvency professional acting as interim | IBBI/IPA-003/IP-N000144/2017-2018/11598
resolution professional

9. Address and e-mail of the interim resolution | Flat No.l11, Prayag Apartments, 1% Floor, 8/15,

professional, as registered with the Board Gandhi Nagar First Main Road, Adyar, Chennai —
600020.
Email 1d : shekhershriraam@gmail.com
10. | Address and e-mail to be used for Flat No.11, Prayag Apartments, 1% Floor, 8/15,
correspondence with the interim resolution Gandhi Nagar First Main Road, Adyar, Chennai —
professional 600020.
Email Id: lokaahousing.cirp@gmail.com
11. | LAST DATE FOR SUBMISSION OF 02.10.2025
CLAIMS
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, Not applicable as per information
ascertained by the interim resolution Available with the IRP till date.
professional
13. | Names of Insolvency Professionals identified
to act as Authorised Representative of Not Applicable

creditors in a class (3 names for each class)

14. | a) Relevant Forms and
b) Details of authorized representatives are

s Bitases b arvs s e/downloads
availablé at- Not Applicable in view of Col. 13 WEB LINK: https://ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal Chennai Bench-II has ordered the
commencement of a corporate insolvency resolution process of the M/s. LOKAA HOUSING PRIVATE
LIMITED on 12.09.2025 (Order copy was received by the IRP on 18.09.2025).

The creditors of M/s.LOKAA HOUSING PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 02.10.2025 to the interim resolution professional at the address mentioned
against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

The claim may be submitted in their specified Forms: Form B — Operational Creditor (other than workmen &
employees, Form C — Financial Creditor, Form CA — Financial Creditor in A class, Form D — Workmen/
Employee, Form E — Authorised Representative of workmen/employees & Form F — Other Creditors.

Date: 20 September 2025
Place: Chennai-600020

AFA valid till 31:12.2025
Interim Resolution Professional
LOKAA HOUSING PRIVATE LIMITED
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Name of Corporate Debtor

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptc;é Board of India
(Insolvency Resolution Process for Corporate Persons)
FOR THE ATTENTION OF THE CREDITORS OF LOKAA HOUSING PRIVATE LIMITED‘
RELEVANT PARTICULARS

) Regulations, 2016)

LOKAA HOUSING PRIVATE LIMITED

o

Date of incorporation of Corporate Debtor

17.07.2018

2).09. 2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Mis S.M. PHARMACEUTICA

LS PRIVATE LIMITED (IN CIRP)

Manufacture of Pharmaceuticals, Medicinal Chemicals and Botanical Products

At Regd. off: 4418, Ground Floor, 15" Cross Malleswaram, Malleswaram, Bangalore, Kamataka, India, 560003
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptey Board of India
{Insolvency Resolution Process for Corporate Persons} Regulations, 2016

RELEVANT PARTICULARS

<o

Authority under which Corporate Debtor
is incorporated / registered

Reglstrar of Companies, Chennal

~

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor

U45500TN2018PTC123743

. {Name of the corporate debtor along
with PAN & CIN/ LLP No.

M/s S.M. PHARMACEUTICALS PRIVATE LIMITED
PAN: ABBCS2977H
CIN No: U24230KA2018PTC119625

o

Address of the Registered Office and
Principal Office (if any) of Corporate Debior

Registered Office : Plot No. 5/ Flat No.101,
1st Floor, No.14 Kannappa Nagar Extension,
Thiruvanmiyur, Chennai, Tamil Nadu-600041.

.~

. |Address of the registered office |

44/8 Ground Floor, 15" Cross Malleswaram)
Malleswaram, Bangalore, Kamataka, India, 560003

o

. | URL of website

NA

o

. | Details of place where majority. of fixed
assets are located

Plot No; #37/A2,Rillagumpa, Hoskote, Bangaloref

Ind estate, Bangalore, Karnataka, India, 562114

insolvency professional acting as
interim resolution professional

6{INSOLVENCY COMMENCEMENT DATE | 18.09.2025

7}Estimated date of closure of 17.03.2026 i.e.180. days from Insolvency
insolvency resolution process Commencement Date

8| Name and registration numberof the | Dr.S.R.SHRIRAAM SHEKHER

IBBIIlPA-003IIP-_N00014412017-2018I11598

5. |Installed capacity of main products/ services

Any Interested PRA's can email us @

smpharma25@gmail.com

=

Address and e-mail of the interim
resolution professional, as registered
with the Board

Flat No.11, Prayag Apartments, 1st Floor,
8/15, Gandhi Nagar First Main Road

‘Adyar Chennai-600020.
| Email Id ; shekhershriraam@gmail.com

6. | Quantity and value of main products/
services sold in the last financial year

Nil

-~

.| Number of employees/ workmen

Nil as per the information available

Address and e-mail to be used fbr
correspondence with the interim
resolution professional

=3

Flat No.11, Prayag Apartments, st Floor,
8/15, Gandhi Nagar First Main Road
Adyar, Chennai-600020.

Email Id : lokaahousing.cirp@gmail.com

©

. {Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

The documents can be obtained by sending &
request

E-mail at smpharma26@gmail.com

9. Eligibility for resolution applicants under section
25(2)(h) of the Code s available at URL:

The documents can be obtained by sending a

request E-mail at smpharma25@gmail.com

LAST DATE FOR SUBMISSION OF
CLAIMS

02.10.2025

10. | Last date for receipt of expression of interest

06/10/2025

=

Classes of Creditors, if any, under
Clause (b) of Sub-: section (6A) of
Section 21, ascertained by the interim
resolution professmnal

Not applicable as per information
Available with the IRP till date.

11. | Date of issue of provisional list of
prospective resolufion applicants

15/10/2025

12. | Last date for submission of objections to
provisional list

20/10/2025

33

Names of Insolvency Professionals
identified to act as Authorised
Representative of Creditors in a class
(8 names for each class)

Not Applicable

18. | Date of issue of final list of prospective
resolution applicants

22/10/2025

a) Relevant Forms and
b Details of authorized representatives are
available at- Not Applicable in view of Col. 13

E

WEB LINK : hitps://ibbi.gov.in/home/downloads

14. | Date of issue of information memorandum,

plans to prospective resolution applicants

evaluation matrix and request for resolution|:

25/10/2025

15.| Last date for submission of resolution plans

24111/2025

§IRP on 18.09.2025).

Notice is hereby given that the National Company Law: Tribunal Chennai Bench-Il has
ordered the commencement of a Corporate insolvencg resolution process of the M/s.
LOKAAHOUSING PRIVATE LIMITED on 12.09.2025 (

rder copy was received by the

1

=)

.| Process email id to submit EOI

smpharma25@gmail.com

[ 17. | Details of the Corporate Debtor's

registration status as MSME

UDAYAM : KR02B0011321

The Creditors of M/s. LOKAA HOUSING PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 02.10.2025 to the interim resolution
professional atthe address mentioned againstentry No.10.

The Financial Creditors shall submit their claims with proof by electronic means only. All
other Creditors may submit the claims with proofin person, by postor by electronic means.

For any information and clarification please mail to smpharma25@gmail.com or call CA Nethi
Mallikarjuna Setty on 9963606444 or IP Varalakshmi.N on 9000987444

Sd/-CA Nethi Mallikarjuna Setty

Resolution Professional of

S8.M. Pharmaceuticals Private Limited- In CIRP

SUNDAY, SEPTEMBER 2:

Sl[@OTELS

Website:

NOTICE FOR /
1. Special Window for Re-lod
Pursuant to SEBI Circular
02" July 2025, shareholder i
for a period of 6 months (Six
oftransfer request for physic
This facility is specifically av
2019 which were rejected,
documents or otherwise. Th
in demat mode. Shareholde
documents to the Company"
The Copy ofthis circularis a
2. 100 days Campaign -“Sak:
and Shareholder engage
Dividends to IEPF:
The Investor Education and
Affairs vide its letter dated
“Saksham Niveshak', starti
campaign has been launch
unpaid / unclaimed dividenc
PAN, Nominee Registration
with the Company's Registra
Shareholders of the Compz
is lying with the Compan)
requested to contact the Ci
Corporate Services Limited
Chennai-600 002) Email ID:
For further details you may ci

Place : Chennai
Date : 20.09.2025

Reg No: IBBI/IPA-001/IP-P01251/2018-2019/11958

AFA No: AA1/11958/02/311225/107454

AFA Valid up to 31/12/2025

Contact Number: 9963606444

Address for Communication: Flat No: 101, Laurel Residency,
Road no. 18, Panchavati colony, Manikonda,Hyderabad, Telangana ,500089.

The claim may be submittedin their specified Forms : Form B - Operational Creditor (other
than Workmen & Employees, Form C - Financial Creditor, Form CA - Financial Creditor in
Aclass, Form D -Workmen/Employee, Form E - Authorised Representative of Workmen/
Employees &Form F - OtherCreditors.

Submission of false or misleading proofs of claim shaII attract penalties.

5 SHRIRAAM SHEKHER
(e IBBIIIPA-003/IP- N000144/2017 18/11598
AFA valid till 31.12.2025

Interim Resolution Professional

LOKAA HOUSING PRIVATE LIMITED

Date: 21/09/2025
Place: Hyderabad

_ {Place : Chennai
Date : 20th September, 2025

T

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND [S NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA.
lnltlal Public Offer of equity shares on the main board of BSE Limited (“BSE”) and National Stock Exchange of India Limited (“NSE”, and together with BSE, the “Stock Exchanges”) in compliance with
the Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements) Regulations, 2018, as amended (“SEBI ICDR Regulations”).

PUBLIC ANNOUNCEMENT

Rubicons
RESEARCH

e R

INNOVATION | QUALITY | CARE

RUBICON RESEARCH LIMITED

Our Company was incorporated on May 6, 1999, as a private limited company under the Companies Act, 1956, under the name ‘Rubicon Consultants Private Limited', pursuant to a certificate of incorporation issued by
the Registrar of Companies, Maharashtra at Mumbai (*RoC"). Subsequently, pursuant o a resolution passed by our Board and by our Shareholders on May 6, 2002 and June 15, 2002, respectively, the name of our
Company was changed from ‘Rubicon Consultants Private Limited'to ‘Rubicon Research Private Limited' as we had set-up a pharma research laboratory, entered into contracts with customers from the pharma industry
and was in the process of making applications to secretary, Department of Scientific and Industrial Research, Ministry of Science and Technology for carrying on scientific research development in our laboratories,
consequent to which a fresh certificate of incorporation was issued by the RoC dated September 2, 2002 under the Companies Act, 1956. Furthermore, our Company’s status was converted from a private limited
company to a public limited company pursuant to a resolution passed by our Board and by our Shareholders on April 11,2024 and May 13, 2024, respectively, the name of our Company was changed from ‘Rubicon
Research Private Limited’ to ‘Rubicon Research Limited’ under Companies Act, 2013. Afresh certificate of incorporation dated July 23, 2024 was issued by the registrar of companies, central processing centre, Manesar,
Haryana consequent to our Company’s conversion into a public limited company. For details of change in the registered office of our Company, see “‘History:and Certain Corporate Matters - Changes in our registered
office”on page 255 of the draftred herring prospectus dated July:31, 2024 (“DRHP”).
Registered and Corporate Office: MedOne House, B-75, Road No. 33, Wagle Estate, Thane West - 400 604, Maharashtra, India
Contact Person: Deepashree Tanksale, Company Secretary and Compliance Officer; Telephone: 022 61414000, Email: investors@rubicon.co.in,
Website: www.rubicon.co.in, Corporate Identity Number: U73100MH1999PLE119744;+

OUR PROMOTERS: GENERAL ATLANTIC SINGAPORE RR PTE. LTD., PRATIBHA PILGAONKAR, SUDHIR DHIRENDRA
PILGAONKAR, PARAG SUGANCHAND SANCHETI, SURABHI PARAG SANCHETI, AND SUMANT SUDHIR PILGAONKAR

(Please scan the QR
Code to view the
DRHP and Addendum)

NOTICE TO [NVESTORS {(“NOTICE”)

INITIAL PUBLIC OFFERING OF UP TO [e] EQUITY SHARES OF FACE VALUE OF 1 EACH (“EQUITY SHARES”) OF RUBICON RESEARCH LIMITED (FORMERLY KNOWN AS RUBICON

DECCEADAL DDIVATE | IMITEN) /TUE $CNMDARMVYY? ND THUE ¢ISCIIEDYY END AACU AT A DDILE NE F Fa1 DED ENIIITV CLADE /INMAIIININIA A CUADE DDERIIIM AE F F~1 DED EAIITV SLIANREY
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I, B. SMRUTHYA Dio: V. Balaji
aged 27 years Residing at Flat
|F3, Garudathri, New No.2,
Subramanian street, West
Mambalam,Chennai-600033,
Changed my name as From
B. SMRUTHYA to B. SMRITHYA.
| shall be henceforth be
known as B. SMRITHYA

I, RENUKA BALAJI Wio:
V. Balaji aged 55 years
Residing at Flat F3, Garudathri,
New No.2, Subramanian street,
West Mambalam, Chennai-
600033, Changed my name as

From RENUKA BALAJI fto
. RENUKA. I chall be henceforth!




